IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

12.01.2022

Date

— C.C [|Dealing|Sea
. Case No. .
Applicant Type |[Section|jt
39298/20 ABLAPL/11462/20 |GENERA (Sea
1 |3 P.K.MISHRA 25.10.2021 t
21 21 L
No-)
43645/20 GENERA (Sea
2 s S. K. BEHERA| ] 06.11.2021 WP (C)/9231/2021 t
No-)
43902/20 GENERA (Sea
3 |24 S BARIK 01 06.11.2021 |CONTC/1378/2017 L t
No-)
45674/20 GENERA (Sea
4 19 G S SAMAL 11.11.2021 |GA/78/1981 t
21 L
No-)
47441/20 GENERA (Sea
5 |3 AN LENKA 1 16.11.2021 WP (C)/4882/2020 |7 t
No-)
47446/20 WP (C)/26450/202 GENERA (Sea
6 |2 MANAST PATT 16.11.2021 t
21 1 L
No-)
-y A. K. 54665/20 | o . oo [WP(C)/10419/201 |GENERA ésea
ACHARYA 21 e 1 L
No-)
58012/20 GENERA (Sea
8 2 R.K.BARIK o1 16.12.2021 WP(C)/1458/2014 t
No-)
(Sea
59288/20 GENERA |SECOND |t
9 12 N ROUT o1 20.12.2021 |SA/51/1998 L APPEAL No-
6)
(Sea
59291/20 GENERA |[SECOND |t
10 |12 N ROUT o1 20.12.2021 |SA/53/1998 L APPEAL No-
6)
JYOTT 60618/20 GENERA (Sea
11 |3 PRAKASH KAR |21 23.12.2021 |BLAPL/4549/2021 ¢




No-
6)
(Sea
12 4 n ¢ momanty (90710729 153 12 2021 wp(c) /7697/2012 |SENERR €
21 . ol
6)
(Sea
13 |6 M N MoHanTy |00767/20 | 5 1, ,q,q [WP(C)/20564/202 |GENERA £
21 0 I No-
6)
(Sea
14 |3 |s DAsH 60769/20 153 15 2021 |BLAPL/3963/2021 |CENERR t
21 . ol
6)
(Sea
15 |4 b % parar (61345720 | o o g,p [WP(C)/33357/202 |GENERA £
21 1 1 No-
6)
(Sea
16 |3 sk MaNDAL  |61451/20 |, .o .o,; [WP(C)/40123/202 |GENERA t
21 1 1 No—
6)
(Sea
17 |2 L b samoo  [01471/20 o3 12 2021 |arBR/61/2021  |CENERA £
21 . foo
6)
(Sea
15 | N K ROUT 61885/20 |, 1, ,0, |BBLAPL/17062/20 GENERA £
21 19 1, No-
6)
(Sea
19 |3 U.C.JENA 02097/20 131 15,2021 [BLAPL/4549/2021 |CENERA €
21 L No-
6)
(Sea
20 |3 |p.s.pas 256/2022 |03.01.2022 [BLAPL/7825/2020 >0 L
6)
(Sea
13 L No-
6)
(Sea
22 |5 M.R.BARIK  [478/2022 [04.01.2022 [CRLMC/2047/2021 |>PNERA -
6)
(Sea
23 |2 S. K. BARIK |575/2022 |04.01.2022 [CRLMC/1470/2021 iENERA ;O_
6)
124 |8 K C BEHERA |933/2022 [05.01.2022 [WP(C)/6853/2010 |GENERA [(sea




L t
No-
6)
(Sea
1453/202 ABLAPL/19095/20 |GENERA |CRMINAL |t
25 S.K.BEHERA 5 06.01.2022 17 L MISC—2  |No-
16)
(Sea
26 B.K.BAL 19447202 196 01.2022 |cup/a12/2021  [c.0. .
16)
(Sea
L.N.RAYATSIN|1668/202 ABLAPL/15784/20 t
27 cH 5 07.01.2022 21 Cc.O. No-
16)
(Sea
28 R.K.MALLICK 1669/202 07.01.2022 ABLAPL/15788/20 C.0. t
2 21 No-
16)
(Sea
29 A.K.JATI 1760/202 07.01.2022 WP (C)/39158/202 Cc.O. t
2 1 No-
16)
(Sea
30 A.SAHOO 1807/202 1,9 o1 p0pp (WP (C)/41665/202 |, t
2 1 No-
16)
(Sea
SUBRATA 1973/202 GENERA t
31 PANDA 5 07.01.2022 |[CRLMC/1933/2021 L No-
16)
(Sea
GIRIJA 2018/202 WP (C)/30103/202 t
32 SANKAR NAYAK |2 07.01.2022 1 Cc.O. No-
16)
(Sea
ANIL KUMAR (2079/202 WP (C)/41354/202 t
33 DAS 5 07.01.2022 1 Cc.O. No-
16)
(Sea
2081/202 SECOND t
34 A. C. JENA [ 07.01.2022 RSA/278/2013 C.0.  ppEAL INo-
7)
(Sea
35 M.R. ROUTRAY ;288/202 10.01.2022 |CONTC/7820/2021 |C.0O. ;O_
7)
(Sea
WRIT
36 A. K. DAs 23347202 114 01 0002 [WP(C)/40335/202 | o |gpanch- |
2 1 5 No-

32)




(Sea

37 A K.DAS 2335/202 10.01.2022 WP (C)/41815/202 t
2 1 No-
32)
(Sea
38 S.K.BHANJADE |2350/202 |, ) 1 5025 |a1apL/3817/2020 t
0 2 No-
32)
(Sea
39 K.C.SAMAL 2358/202 10.01.2022 WP (C)/38649/202 t
2 1 No-
32)
(Sea
PRASANJIT 2372/202 WP (C)/32851/202 t
40 REHERA 5 10.01.2022 1 No-
32)
(Sea
MIHIR KUMAR [2429/202 WP (C)/41365/202 t
41 DASH 5 10.01.2022 1 No-
32)
(Sea
2 A SAHOO 2446/202 10.01.2022 WP (C)/41661/202 t
2 1 No-
32)
(Sea
43 I.. ACHARI ;464/202 10.01.2022 |ABLAPL/252/2020 Eo—
32)
(Sea
44 H.K.DASH 2472/202 10.01.2022 ABLAPL/15696/20 t
2 21 No-
32)
(Sea
45 P.C.MOHANTY ;495/202 10.01.2022 |[WP(C)/3640/2003 Eo—
32)
(Sea
46 B.BARIK 2496/202 10.01.2022 WP (C)/11584/200 t
2 6 No-
32)
(Sea
SUBRAT KUMAR [2516/202 WP (C)/38732/202 t
47 NAYAK 3 5 10.01.2022 1 No—
32)
(Sea
48 BABITA SETHI ;537/202 10.01.2022 |[WP(C)/6388/2010 Eo—
32)
WRIT (Sea
49 G. S. NAYAK 2545/202 10.01.2022 ?P(C)/40530/202 BRANCH |t
(DIVISI |No-




ON 121)
BENCH)

(Sea

50 |3 |[K.c. saHOO ;559/202 10.01.2022 CMP/631/2021  |C. .
121)
(Sea

51 3 [k.c. samoo [2°%%/29% 110,01 2022 |oup/633/2021  [c. o
121)
(Sea

52 4  |B.G.DAS 25747202 110.01.2022 e (c) /433/2022 . .
121)
(Sea

53 |5 |5. JENA 26047202 119.01.2022 e (c) /1774/2019 [C. .
121)

(Sea

54 (10 | B 26077202 110.01.2022 [cRiMc/a/2020 . .
121)
(Sea

s o B K- 2610/202 |1 o1 505, 1P (C)/13146/201 s
121)
(Sea

s |4 |JLEAN JYOTI |2611/202 |y o1 pop, WR(C)/13146/201 | t
121)
(Sea

703 [P K 2613/202 |1 g1 500, [12(€)/13372/201 | =
121)
(Sea

58 s |3, prapEAN [2°2%/29%7 110,01 2022 [IF () /40522/202 I .
121)
(Sea

59 06 |ni e e 2027797 10.01.2022 wacasess/2019 . o
121)
(Sea

60 7 [n. k. sEEERA-0>'/%0% l10.01.2022 MAcA/104/2021 [C. .
121)
(Sea

61 3 |0.r. wavak 2057202 lhg 01 g02p 1R (C) /408747202 o o
121)
62 |8 'S.DAS 2674/202 |10.01.2022 [WP(C) /32653/202 [C. |(Sea




2 1 v
No-
121)
(Sea
63 |8 |S.DAS 2675/202 |1 01 500, [WP(C)/32655/202 .
2 : No-
121)
(Sea
64 |3 P.BEHERA ;689/202 10.01.2022 |ABLAPL/456/2020 ;O_
121)
(Sea
65 |7 P. K. BARIK ;706/202 10.01.2022 |CRP/20/2008 ;O_
121)
(Sea
66 |4 3.3. samoo 27087202 114 41 50pp R(C)/41141/202 t
2 1 No-
121)
(Sea
67 |3 7. prapHAN 27137202 114 41 5g0p WE(C)/13177/201 t
2 9 No-
121)
(Sea
WRIT
68 |3 BIKRAM SAMAL ;714/202 10.01.2022 ?P(C)/37624/202 BRANCH- ; )
1 e}
4)
(Sea
69 |6  |T.BAG 2718/202 |1 o1 500, WP(C)/23753/201 £
2 3 No-
4)
(Sea
70 |3 b N.NAYAK  2722/202 10 11 500p WE(C)/17022/201 N
g 3 No-
4)
(Sea
71 o r.x.navak 27407202 110 g1 pgpp [WR(C)/41619/202 .
2 1 No-
4)
(Sea
TAPAN KUMAR |2744/202 .
72 |6 NAYAK 5 11.01.2022 |ITA/102/2009 N
4)
(Sea
73 |3 P.N.NAYAK 2749/202 11.01.2022 RVWPET/235/2021 ;O_
4)
(Sea
70 10 |s.k.snen 27247202 |11 01,9022 [§F(C)/28705/200 c




(Sea

75 10 |s.x.smnea 27287202 |11 1. 000p [WP(C)/28709/201 t
2 3 No-
4)
(Sea
76 |2 |p.pANDA 27677202 111 01.2022 |contc/7538/2021 o
4)
(Sea
HRUDANANDA 2770/202 WP(C)/41783/202 t
77 |6 bl 11.01.2022 | .
4)
(Sea
WRIT
78 |2 |A.SAHOO 27TL/202 111 01,2022 (17 () /407447202 BRANCH- |-
1 30)
(Sea
79 |7 A .MOHANTY 2778/202 11.01.2022 WA/946/2021 ;o_
30)
(Sea
80 |8 s.K.saH00 27797202 111 g9 .00 WE(C)/38242/202 t
2 1 No-
30)
(Sea
AJAY KUMAR |2782/202 WP (C) /40255/202 t
81 |4 o on : 11.01.2022 |3 o
30)
(Sea
SUBAS 2787/202 t
82 |5 e 11.01.2022 WP (C)/381/2022 o
30)
(Sea
o3 |3 I 2789/202 |1 11,09, [P (C)/38813/202 £
2 1 No-
30)
(Sea
84 |a R.K. NAYAK |219°/202 111 01 0022 [WP(C)/38896/202 t
2 1 No-
30)
(Sea
WRIT
85 |4 P.BASTIA ;797/202 11.01.2022 ?P(c)/39816/202 BRANCH- ;o_
3 28)
(Sea
M/S.BISHNU 2799/202 t
86 |3 e | 11.01.2022 [CONTC/7650/2021 o
28)
(Sea
87 |a J.R. BEHERA 2820/202 11.01.2022 ?P(C)/41619/202 t

No-




28)

(Sea
88 P.K.MOHANTY ;821/202 11.01.2022 |[BLAPL/3570/2021 |C. ;O_
28)
2835/202 WRIT t(sea
89 B.P.TANGA 5 11.01.2022 CMP/636/2021 C. BRANCH- |~
> 32)
(Sea
90 P.K.BEHERA ;836/202 11.01.2022 [WP(C)/234/2022 |C. ;O_
32)
CRIMINA |[(Sea
JIBAN JYOTI (2838/202 L t
91 PRADHAN 5 11.01.2022 |[CRLREV/449/2021 |C. REVISIO |No-
N 1)
(Sea
92 P. K. BEHERA 2845/202 12.01.2022 WP (C)/40437/202 C. t
2 1 No-
1)
(Sea
93 p. K. BEHERA |2046/202 |15 49 2020 WP (C)/40442/202 |- t
2 1 No-
1)
(Sea
94 P. K. BEHERA 2847/202 12.01.2022 WP (C)/40445/202 C. t
2 1 No-
1)
(Sea
M/S.MANAS 2848/202 WPC (OAC) /3794/2 t
95 PATT 5 12.01.2022 017 C. No-
1)
(Sea
M/S 2849/202 CONTEMP |t
96 R.B.MISHRA 5 12.01.2022 |CONTC/6951/2021 |C. T No-
1)
(Sea
97 R. R. navak [2°°7/202 115 01,2022 pLapL/6100/2021 [c. o
1)
(Sea
ASHUTOSH 2855/202 t
98 MOHANTY 5 12.01.2022 |TRP(C)/435/2021 |C. No-
1)

NIC




